
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

SOUTHERN ZONE, CHENNAI 

 

Original Application No. 75 of 2021 (SZ) 

IN THE MATTER OF  

Anoop  

26/711 C, Mambatta, Kommeri,  

Kozhikode, Kerala – 673 007.  

..Applicant 

v. 

State of Kerala Through the Principal Secretary,  

Room No.406, Annex II, Secretariat,  

Thiruvananthapuram and Ors.  

...Respondents 

INDEX 
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No. 

Description Page 

Nos. 

1 Guidelines for the Utilization of Environment Benefit 

Fund, filed by the Secretary to Govt., Environment 

Department, Government of Kerala – 1st Respondent  

1-11 

2 Copy of ERP proposals 12 

3 Copy of RTGS details 13-20 

 

Dated at Chennai on this 12th day of February, 2024 
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